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Central .Administrative Tribunal
Principal Bench, New Delhi

O A. Mq. 2Q9Q/2QQ4

Friday, this the if" day of August. 2004

Hoifble Shri Justice V. S. Chaioiian
Hoo'fsle Shri S. K. flaik, Msoiber (A)

Visha! Sharma

S/o snri Mahesh Chanel Sharma
R/o B-5/316, Yamuna Vihar
Delhi-53

(By Advocate; Shri R.K.ShuKia)

Versus

..Appiicant

Secretary (Medical)
Deptt. Of Health & Family Welfare
Delhi Sachivalaya
!P Estate, Mew Deihi-3

Medical Superintendent
Aruna Asaf All Govemrnent Hospital
5, Rajpur Road, Delhi

.Respondents

ORDER(ORAL)

Learned counsel for applicant states that he may be permitted to

wthdrawthe present petition with liberty to represent the respondents in the

first instance and thereatter, if necessary, file another petition before this

Tribunal.

2. Allowed as prayed. Subject to aforesaid, dismissed as withdrawn.

( S. K. Nask)
I\/ieinber (A)
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{V. S. Aggarwal)
Cfiainiian


